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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, SITTING AT NEW DELHI
Compliance Report of the Order dated
08" Sepetember, 2021
In Re.
Original Application No. 208/2019
Sandeep Kumar Singh Applicant
Versus
State of UP & Ors. Respondent
WITH
Original Application No. 299/2020
(I.A. No. 01/2021 & I.A. No. 02/2021)

Surendra Singh Applicant

Versus

Ministry of Environment, Forests &

Climate Change & Ors. Respondent(s)
WITH

Original Application No. 193/2020
(I.A. No. 297/2020 & I.A. No. 298/2020)

Avinash Kumar Ray Applicant
Versus

Ministry of Environment, Forest &

Climate Change & Ors. Respondent(s)
WITH

Execution Application No. 02/2021
IN
O. A. No. 193/2020 (I.A. No. 20/2021)
Avinash Kumar Ray Applicant

Versus
Ministry of Environment, Forest &
Climate Change & Ors. Respondent(s)

To,
The Hon’ble Chairperson,
And the other Hon’ble Members,
of this Hon’ble Tribunal

The humble compliance report of the order dated
08.09.2021, passed by this Hon’ble Tribunal, in the above

mentioned Original Applications are being submitted as under :-
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1.

That this Hon’ble Tribunal, vide order dated 08.09.2021 in L.A.
No. 07/2021, was pleased to direct as under:-

“S. In view of settled law that to give effect to

‘Precautionary’ and ‘Sustainable Development’

principles, replenishment potential must be
assessed, we see no justification Jor SEIAA along
with SEAC undertaking such study based on the
available data, with the assistance of any other
Expert/Institution. What is required is that the
ownership of study must be taken by the statutory
body. The effort appears to be otherwise to disown
such responsibility which cannot be appreciated.
SEIAA, UP along with SEAC may perform its

statutory duty to comply with directions of this
Tribunal at the earliest.

L.A. No. 07/2021 stands disposed of accordingly?”
That in the 8th year of Republic of India for development of
minerals and regulation of mines, the Parliament enacted the
Mines and Minerals (Development & Regulation) Act,
1957 (hereinafter called as the said Act, 1957), which came
into force with effect from 30.06.1958.

That under the provisions of Section 3, clause (e) of the said
Act, 1957, the minor minerals have been defined as building
stone, gravel, ordinary clay, ordinary sand (other than the
sand used for the prescribed purposes) any other mineral,
which the Ceﬁtral Government may, by notification in the

official gazette, declare it to be minor mineral.

under the provisions section 15 of the said Act, 1957, the
State Governments are authorized to frame the Rules for
regulating the grant of quarry leases, mining leases or any
other mineral concession in respect of minor minerals, and

for the purposes connected therewith, by notification in the

official gazette.

That in exercise of the powers conferred under section 15, of

the said Act, 1957, the State Government framed the Uttar
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Pradesh Minor Mineral (Concessions) Rules, 1 963
(hereinafter referred as the said Rules, 1963), which was
subsequently superseded by Notification No.1157/86-2021-

(03) (Sa)/2021, dated 29.10.2021 and published in the Uttar

Pradesh  Minor  Minerals (Concession)  Rules,

202 1(hereinafter referred as the said Rules,2021).

That under the provisions of the said Rules, 1963, there are
two types of concessions - firstly the mining lease, secondly
the mining permit. The mining leases can be granted in two

ways - firstly, by declaring the availability of the area and

thereafter determining the preference in favour of most

suitable applicant; and secondly by holding the auction by e-
tender-cum-e-auction process, and accept such offers, which
are highest and satisfactory, for available quantity on such
area. The mining permits are granted under the provisions of
Chapter VI, by way of e-tender for a period up to six months,
realizing the amount of royalty in advance on the term &
condition that after removal of the permitted quantity or on
the expiry of the period, whichever is earlier, the mining
permit will lapse automatically, and in any case, the permit

holder is not entitled to make any request for the refund of
the deposit in any case.

That the Government of India, Ministry of Environment, vide
Notification No.S.O0. 1533 (E), dated 14.09.2006, making
environmental clearance compulsory for the mining of

minerals on those areas, whose extent was 5 Hectares or

more.

That in the case of Deepak Kumar Vs. State of Haryana &
others (2012) 4 SCC 629, vide order dated 27.02.2012, the
Hon’ble Supreme Court was pleased to direct the Central
Government for taking steps to bring into force the Minor
Minerals Conservation & Development Rules, 2010 at the
earliest. The Hon’ble Supreme Court further directed that
theState Governments, Union Territories should also take

immediate steps to frame necessary Rules under Section 15of
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10.

the said Act, 1957, taking into consideration the
recommendation of MoEF and its report of March 2010 and
model guidelines framed by the Ministry of Mines,
Government of India. The Hon’ble Supreme Court was also
pleased to order that in the meantime, the leases of the minor
minerals, including their renewal, for an area of less than 5
Hectares, be granted by the States/ Union Territories, only
after getting environmental clearance from MoEF.

That in Uttar Pradesh, the mining leases of minor minerals,

i.e., of sand and morrum are being granted for a period of 5

-years, by e-tender-cum-e-auction process in favour of those

bidders, who offer highest and satisfactory bid pet cubic metre
of mineral. 'Before advertising the area, the replacement
studies are doneand thereafter, the annual estimated quantity
for particular area is decided, and in the advertisement it is
specifically mentioned that the bidder must satisfy himself
regarding the availability of the minor mineral on the area and
the approach road for transportation of such mineral.

That for Environmental impact assessment (E.I.A.) study
ministry of environment and forest and climate change
(MoEF&CC) has propounded Sustainable sand mining
management guidelines 2016 and enforcement and
monitoring guidelines for sand mining 2020. In compliance of
this Guidelines Government of Uttar Pradesh has issued a
Government order no 790(1)/86-2020 dated 01.06.2020. As
per this Government order, Government of Uttar Pradesh has
constituted a team of officials of Department of Geology and
Mining, Revenue Department, Forest Department and
Irrigation Department, who give recommendation for any new
area to be included or any change in D.S.R.(District survey
report). Till November 2022 a total of 296 areas has been
added in District survey report ( D.S.R.) in different districts
of Uttar Pradesh.

That in district Banda after proper study of replacement of
Sand/Morrum on the areas the ‘District Survey Report’ (herein
after referred as DSR) was prepared and loaded on District

Administratidn Portal and objection of the public domain were
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also invited and after considering the objection the DSR

finalised by the committee constituted by the Government of
Uttar Pradesh on 23.11.2017.
11. That in Compliance of Hon'ble NGT order dated 02.07.2021

OA no. 140/2021 Raj Kumar Versus State of UP and OA no.

141/2021 Ram Karan karn Versus State of UP, D.M Banda
has authorised C.M.P.D.I (Central mine planing and Design
Institute limited), a public sector enterprise of Government of
India to do the replenishment study of rivers flowing in
district Banda on dated 28.10.2021 C.M.P.D.I has started the
replenishment study of rivers of banda district and the work
is on progress. Its report will be soon provided to the hon'ble
NGT.

The copy of the order of D.M Banda dated 11.10.2021 and
consent letter of C.M.P.D.I dated 19.10.2021 being annexed
herewith as Annexure No.1, to this compliance report.

12. That if the bid found to be highest and satisfactory per cubic

metre then a letter of intent is issued in favour of such bidder

and thereafter, the applicant should obtain approval on its
rninirig plan and environmental clearance from the competent
authority; and thereafter the mining lease is executed in his
favour.

13. That in the lease deed, the following terms are specifically
mentioned:-

() The mining operations are to be carried only up to the
depth of 3 metres, or up to the water level, whichever
is less;

(i) The safety zone should be worked out;

(iii) The mining operations will be done in accordance with
the scheme mentioned in the Mining Plan;

(iv) The lessee will be bound to obey the terms and
conditions of the environmental clearance;

(v)  The mining will be done after sun-rise till sun-set;

(vi) In the monsoon season, no mining will be done;

(vii) Heavy machinery and Suction Machines will not be

used for excavation of the mineral,
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14.

15.

16.

(viii) No temporary bridge or hinderance will be created in
the flow of river water during the lease period;

(ix) That the Central Government framed Sustainable Sand
Mining Management Guidelines 2016 with object of

managing un-controlled sand mining in India.

That the Ministry of Environment, Forests & Climate Change,
Government of India also framed Enforcement and monitoring

Guidelines for Sand Mining in January 2020.

That list of mining leases, granted in District Banda for
excavation of sand &morrum, at present, is being annexed

herewith as Annexure No.2, to this compliance report.

Thar at this time, total 17 mining leases are in operation in
Banda district and they have proper environmental
clearances, as well as the consent under the provisions of
“Water (Prevention & Control of Pollution) Act, 1974 and
Air (Prevention & Control of Pollution) Act, 1981.”

17. That in compliance of the order dated 26.02.2021, passed by

this Hon’ble Tribunal in O.A. No.360 of 2015 (National
Green Tribunal Bar AssociationVs.Veerendra Singh (State
of Gujarat & others), 5 members Committee has been
constituted by the District Officer, Banda, vide office order
No0.2892/Khanij-30 Banda, dated 14.12.2021. In the said
Monitoring Committee, the members as under:-
1. Divisional Forest Officer, Banda - Chairman
2. Mines Officer/Mines Inspector/
Surveyor, Mines Department, Banda Member
3. Executive Engineer, Irrigation &
Water Resources department, Banda- Member
4. Concerned Tehsildar - Member
5. Regional Officer, Pollution Control
Board, Banda - Member Secretary.

A copy of the said office order dated 14.12.2021 issued
by the District Officer, Banda,is being annexed herewith as

Annexure No.3, to this compliance report.
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18. That the said Enforcement Committee is regularly watching

19.

20.

21.

the mining activities of 17 areas and if any lessee is found to
violate the above mentioned terms and conditions, then after
issuing the notice, necessary proceedings are initiated against

him.

That in the Headquarters, Lucknow, as well as in the districts,
Surveillance Systems have also been installed for prevention
of over-loading of minerals, as well as without transit passes,
and due to this so many electronic challans are automatically
created and served on the lessees for recovery of Government

dues of such mineral.

That in view of aforesaid submission, it is evident that in
district Banda all rules & regulation and directions of this
Hon’ble Tribunal are being complied in its sprit and there are
no lapse or disobedience of any order passed by this Hon’ble

Tribunal.

That vide order dated 08.09.2021 passed in Execution
Application No. 02/2021 in O.A. No. 193/2020 This

Hon’ble Tribunal was pleased to direct as under :-

“7. We have considered the application. The applicants
may serve a copy of the application to the concerned
authorities/parties who may look into the matter and
file their respective response, apart from taking such

action as may be found necessary, as per law.

The matter may now be listed for further
consideration on 10.11.2021.

A copy of this order be forwarded to the SEIAA,
UP, UP State PCB, Secretaries of Mining, Forest,
Irrigation, UP and Revenue Departments, UP and all
District Magistrates of UP. The Member Secretary,
SEIAA, UP may provide a copy of this order to the
Chairman and Members of SEAC, UP.”
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22. That it is humbly submitted the copy of the Execution

23.

24.

25.

Application No. 02/2021 in O.A. No. 193/2020, Avinash
Kumar Ray v. Ministry of Environment, Forest & Climate
Change & Ors. has not been received in the office of District

Officer, Banda till today.

That due to non availability of said original application the
reply could not filed within granted period.

That so for the mining lease in respect of River Bed of Ken
River in (Gata No-Part of 1141, 1137, 1136, 1132/2, 1125,
1127, 1131 and 1132 located at Village Bhurendi, Khand
No.2 Block No. 08, Tehsil Banda, District- Banda, Uttar
Pradesh spread over an Area of 37.00 hectare, annual
permitted quaintly 7,40,000 cubic meter has been canceled
vide order dated 29.01.2022 Annexure No.4, due to

nonpayment of monthly in statement by the lessee.

That the status report could not be filed within time, as
directed by this Hon’ble Tribunal due to deployment of the
officers on election duty; and I also beg pardon for such

delay.

22-
Place: Banda ( Amsz;PVatﬁP }4["‘0

Dated: District Officer,

Banda.



R W2

PRITed R, dter |

(@t s

i® JpbD  /WAS—30, dfar i : sraeax )] 2021

fwa : o IS 'R aifdawer, 7 o) ERT 3N0Y0 HEAT—140 T 141 ¥ 2021
H R MR Refiey 02.07.0021 B argure § orUE wiar Rew A @
Replenishment study @& warer # |

mwﬁmv)
ot giosar fafics @ et wel) /wie e @1 UE e ST,
M<AFT ¥, B s, XH-834031 SIRETE |

TR SR Rvge o g3 do—dgadrEIens /9. / 7(003)3iTHR /
E—535811 /1—12551 fawie 04.08.2021 9 W& fiich 0200.2021 PT WeH FET &,
T g1 SUS 9121 & @, A @ an Afeal ¥ R w@e &3 # Suere drey/ HRA
& W ¥ AR W9 @ 99 Replenishment study $e Al T f&d T 7 AR
S B @ A B w0 24,00,000/— (@ G WOA AH) @ AN FHR-GHI
R R 9N B SR 53 W BT Seord fpar T £ 98 W Seerd far 6
ST YA B W 18 g showwodlo b1 AR I bRl BT | i
freemery @ = Wo—393 / THO—THoSodI0 dare—daiar /2021 fadi 12.08.2021 ¥ e
o T € SaRr Wy Rrom wfe weverE =N aEedi-2017 & swa
TgfaReT EREOT UE yewr FriEvr @ Sur 6y o & v = [l @ s e
TN g Y B $a § o Bl g B! W Bl U eFRIR BT A
SI0THOT®O A W fHd W 2 A @a fHar a2

Iqd D FEE F S0Y0 WIS BrSUSIM T di]T B ATl uRye g gaE
ARy @) gS dob RAIG 09102021 & IFFAR MY ERT AT Uxira H SfeeiRad gy
F0 24,00,000 /— P FIRI—ATI SH0THOSI0 (18 URIed) @ &R w0 4,32,600 /— el
EFIRITAT 0 28,32,600 /— (CBIEH A I« TR B Al & AH) Bl Wiepial famid—
09.10.2021 BT Y& &R &I T B |

Sod B HH H AYD U | WIS FiaT B DA, AYAT 9 90T AfAl 7 Rerd
Y9 &3 § SUE dre]/ART & AR H AFNE 939 & 91K Replenishment study
B Tl B B B HIIGR RY ARY fHAr ST § @ uew fhvd @ wu # wo
24,00,000 /— BT 30 YT /0 7,20,000 /— & AT B 18 AT SHoTHOEI0 & S=RIfT
0 1,29,600 /— Fel TANIRT WO 8,49,600/— (IS TG SN TR B: Wl O HH)
e gF fai 04.08.2021 B fawg Ho—07 # IfeaiRad WlhIT & IR ERATCROT B
B AT U9, e da, ffad omge, qfer @ R fbar siar @)

. 3 39 3199 SWRIGd U= i 04.08.2021 G 02.092021 H SfeaiRag wrat
U9 GHIE B A=id WH APER /@H e, aier @ A [0—8887534774,

gHe-bandadgmmo@gmail.com ¥ W @fid @ Saa Afdal ¥ Replenishment
study BRf @I Teeblel YR HRAT GARad o |

( aigthr ot )
L qIqr |
0l o




A/

@

=id 1 e SRR |
ifaf :  Frefeied By et ve sravaes R ag A

wfea, o vd @fed favm, sowo o, o |

e, qa vd wfied fiemem, Sovo, oREe |

IR Rremfaari(fdo /m0), €|

fore a1l 19 Heniier), ||

e @M AfeRY, dfer|

e S, SR I, Rifder e, aiar @ 59 P @ @ 9fvd e fren
GRS BISUSYH I & W § TEEIE 96 § Wil T Wil H0—50403685280
W Iq TR 60 8,49,600/— SURIGT HeRM b A fAIG 04.08.2021 (Tt
o) & g Ho—o7 # Sheafad b & IR TRV BT GARET IR

TAT BRITRYT B S T JRBRY, qieT B ST B |
(Su\'gﬁ‘cﬂl

ol

’ S e A O O St OO O N NGO Oy L £ AR




(¥ gy ferfirzg At waerit FAAHY /RSO ) W% e o,
PR Yo, Wit Tre, Tl ~ B34 O3, wrerie (o

C.grmtral Mine Planning & Design Institute Lirs:-

(i\ Subsidlary of Conl Indla Limited / Govt. of India Publlc Sector Undert.-

Gondwana Place, Kanke Road, Ranchi - 834 031, Jharkhand (1%

I o
’4 7;7““ }JA"" C’"’I’“"f ce’fﬁ:ﬁ}‘#& CORPORATE ILEMTITY WUMBER - Lld2492¥ u117s¢;omni'~ ;

' Tt Wk gt e TS AT e,
cm c/& ’ ‘

Letter No. CMPDI/Env/2021 ? Dated October 19, 2021

To

Mr Anil Kumar Sharma

Additional Director

Directorate of Mines and geology .

Khanij Bhawan 27/8, Raja Ram Mohan Rai Mar;b,
Lucknow-226001 (U.P.)

Subject: Meeting with Officials from DMG, Lucknow and DMG, Banda for undertaking Sar
Replenishment Study in Banda District

Dear Sir,

This has reference to letter no. 2063.dated 11% October, 2021 from District Magistra-c
Banda addressed to GM (Business Development), CMPDI with copy to you amongst others. fo-
undertaking sand repienishment, study in Banda District, in compliance of Judgement passed o
Hon’ble NGT. on 2/07/2021 related to OA No. 140 and 141 of 2021.

CMPDI Team will reach Lucknow on 27/10/2021 afternoon and will have meeting wit’
DMG officials on 27/10/2021. On 28/10/2021, the CMPDI team will start for Banda for fiele
inspection and discussion with DMG and other officials. The team will return to Lucknov, O

29/10/2021. -
il o

It is requested to kindly arrange for accommodation for three persons in Lucknow an-
Banda. A vehicle may kindly be prov1ded for travel to Banda and back to Lucknow. T
N - R —

Thanking you,

Yours faii"hthl iy
7 ;J’
(Abhmt Sinha.
(reneral Manager (Eny

| 1?ﬁﬁ‘TRR/Phone No.: 0651-2230055
: YR Fax Mo, : 06712230055

/E-mail: gmenv.cmpdi@coalindia.in

/Website: www.cmpdl.co.in
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